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Shri M. L, Paswan, Registrar Incharge.‘
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Y A .. The application is.in order. Let it be reglstered
and placed beforethe Hon'ble

Benéh for hearing on admissi_on,
fixing 01.05,96, | *
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( M. L, Paswan' ) |
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S ,,,f o : - Shﬁ M L’ LMV\ Registrai "(', o ;

N ; ; ' Siace the Dmsuon Bench is not . A o ?,
) 1 y S * q L , - available at present, It this case be : ’ -

4 Lo adjoutned siae die tiil the Division _ : : \i

S ~ Beneh is available. ) %{/ ' . T |

Registror | [¢
3/01.11,96

: . 60 .l
”ounsel for the dnpl“icant ¢ None

" Adjourned to 21,1T. 1996 for admission.

SKI (D. Purkayastha) ' - (K,D.Sa-l-m‘)""
" Member (J) ' Member (A)
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. 4/21.11,199

As requested by the 1earned counsel for the
!

applic«:»nt the cd@se is adjourned to 7. 1.

for admlssion. \m

( V.N.Mehrotrs )
Vice-Chairman
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05’/07;01e1997 h LB is not Rvail%ble today due to illness
| of Hon'ple r, K.D Saha, MCH‘b“L (A)

y
3 : List on 11,02.1997 for admission.
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List on 1/.,4,97 :for hearing on
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(V#N. Mehtotra)
Vicenﬂhairman
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(V.N.Mehrotra)
Vice-Chairmen

(V.N. Mehrotra)
Vice-Chairman

List on. 22,8,97 for _hearing on
admission, \
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Applicant (‘3).;:"- .._,.;_..’.,. e
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Note of Resistry

. Orders of the Tribunal _ ;
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(V.N. NEhrGtra)
Vice-Chairman
/\
L
31.22,97
cM i .
List on 2.3,98 for adms( N,
(V.N, Mehrotra)
Vice=Chairman
i2/02.03,98 None for the applicant, List on 21.05.1998
for admission, \
© \ \
e\
(L.R. KePrasaa) (VeinoMehrotra)
T SKJ Member (A) Vice~Chairman
13/21,05,.98 Oon eequest of the learned counsel for the
applicant, case is adjourned to 13,08,1898 for
admiSSiQn. _
s e N
. (L.R.K.Prasad)
 SKI

(V.N.Mehrogra)
Member (a) Vice-Chairman
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14/13 8.1998 Shri S. N.Mishra, learned counselfor ‘the applicant
yr‘t ' .!“_--1,’,:..,.1?‘

I T Lo
The 1earned counsel for the applicant states

~ ~-—that the applicarrt does not-want—to press- this QA =

and he be permitted to withdraw this O, As
"7 7T 7 The .o, A. is disposed “of as withdr‘

( L.R.x.prasaq ) ( V.N.)Mehrotra )
MES, ' . = Member (A) |  Vice-Chairman
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